HIGH COURT OF CHHATTISGARH. BILASPUR

Endt. No.___ 14921 /Checker Bilaspur, Dated 01 August, 2025
[11-10-8/2000(1X)

Copy of Notification Nos. 3078 & 3080/2334/XXI-B/C.G./2025 dated 31-07-2025, issued
by the Law & Legislative Affairs Department, Mantralaya, Mahanadi Bhawan, Atal Nagar, Nava
Raipur & Notification No. 14920/Checker/1l-10-8/2000(1X), Dated 01/08/2025 issued by the High
Court of Chhattisgarh, Bilaspur, are forwarded to:-

1. The Joint Registrar-cum-P.P.S. to Hon'ble the Chief Justice, High Court of Chhattisgarh,

Bilaspur, for information of his Lordship.

2, Private Secretary to Hon’ble Shri Justice San]ay K. Agrawal High Court of Chhattisgarh,

Bilaspur, for information of his Lordship.

3. Private Secretary to Hon'ble Shri Justice Sanjay Agrawal, High Court of Chhattisgarh,

Bilaspur, for information of his Lordship.

4. Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu, High Court of

Chhattisgarh, Bilaspur, for information of his Lordship.

5. Private Secretary to Hon'ble Smt. Justice Rajani Dubey, High Court of Chhattisgarh,

Bilaspur, for information of her Ladyship.

6. Private Secretary to Hon’ble Shri Justice Narendra Kumar Vyas, High Court of

Chhattisgarh, Bilaspur, for information of his Lordship.

7. Private Secretary to Hon’ble Shri Justice Naresh Kumar Chandravanshi, High Court of

Chhattisgarh, Bilaspur, for information of his Lordship.

8. Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari, High Court of

Chhattisgarh, Bilaspur, for information of his Lordship.

9. Private Secretary to Hon’ble Shri Justice Sachin Singh Rajput, High Court of

Chhattisgarh, Bilaspur, for information of his Lordship.

10. Private Secretary to Hon'ble Shri Justice Rakesh Mohan Pandey, High Court of

Chhattisgarh, Bilaspur, for information of his Lordship.

11. Private Secretary to Hon'ble Shri Justice Radhakishan Agrawal, High Court of

Chhattisgarh, Bilaspur, for information of his Lordship.

12. Private Secretary to Hon'ble Shri Justice Sanjay Kumar Jaiswal, High Court of
- Chhattisgarh, Bilaspur, for information of his Lordship.
13. Private Secretary to Hon’ble Shri Justice Ravindra Kumar Agrawal, High Court of

Chhattisgarh, Bilaspur, for information of his Lordship.

14, Private Secretary to Honm'ble Shri Justice Arvind Kumar Verma, High Court of

Chhattisgarh, Bilaspur, for information of his Lordship.

15. Private Secretary to Hon'ble Shri Justice Bibhu Datta Guru, High Court of Chhattisgarh,

Bilaspur, for information of his Lordship.

16. Private Secretary to Hon'ble Shri Justice Amitendra Kishore Prasad, High Court of

Chhattisgarh, Bilaspur, for information of his Lordship.

17. Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur, for
information.
18. P.A. to Director/Additional Director, Chhattisgarh State Judicial Academy, High Court of

Chhattisgarh, Bilaspur for information.

19. Registrar (Vigilance/l. & E/Judicial/S&A Cell/CPC), High Court of Chhattisgarh, B:Iaspur
for information.
20. The Principal Secretary, Government of Chhattisgarh, Law & Legisiative Affairs

Department, Mantralaya, Mahanadi Bhavan, Atal Nagar, Nava Raipur for information.

21, The Principal District and Sessions Judge, Raigarh with a request to make all
' necessary arrangements for establishment of newly sanctioned court of Civil
Judge, Senior Division at Kharsiya.
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22.

23,

24,
25.

26.
27.

28.
29.

30.
31.

32.
33.

34.

35.

36.

The Principal District and Sessions Judge, Balod/Balodabazar-Bhatapara/Balrampur-
Ramanujganj/ Bastar (Jagdalpur)/Bemetara/Bilaspur/Dakshin Bastar (Dantewada)/
Dhamtari/Durg/Janjgir-Champa/Jashpur/Kabirdham  (Kawardha)/Kondagaon/ Korba/
Koria (Baikunthpur)/ Mahasamund/Mungeli/ Ralpur/Rajnandgaonl Surajpur/ Sarguja
(Ambikapur)/Uttar Bastar (Kanker) for information.

The Principal Judge/Judge, Family Court, Balod/ Balodabazar/ Bastar (Jagdalpur)/
Bemetara /Bilaspur/ Dakshin Bastar (Dantewada)/Durg/ Dhamtari/ Janjgir-Champa/
Jashpur/Kabirdham (Kawardha)/ Korba/ Koria at Manendragrah/Kondagaon/
Mahasamund/ Mungeli/ Raigarh/ Raipur/ Rajnandgaon/ Surajpur/ Sarguja (Ambikapur)/
Uttar Bastar (Kanker) (Chhattisgarh), for information.

The Registrar, Industrial Court, Ghadi Chowk, Raipur, for information

The Judge, Commercial Court, (District level), Atal Nagar, 2™ Floor, Yojha Bhawan,
Near Police headquarters, Nava Raipur, for information

All the Joint Registrar, High Court of Chhattisgarh, Bilaspur, for information.

The Additional Registrar (Judicial/Administration/D.E.& E./ Classification) High Court of
Chhattisgarh, Bilaspur, for information.

Officer-on Special Duty-cum-C.P.C., High Court of Chhattisgarh, Bilaspur for
information.

The Secretary, High Court Legal Services Committee, High Court of Chhattisgarh,
Bilaspur for information.

The Budget Officer, High Court of Chhattisgarh, Bilaspur for information.

The Additional Registrar, Work Section, High Court of Chhattisgarh, Bilaspur for
information.

The Additional Registrar, Confidential Section, High Court of Chhattisgarh, Bilaspur for
information and necessary action.

The Dy. Registrar, District Establishment Section, High Court of Chhattisgarh, Bilaspur
for information and necessary action.

The Controller, Government Regional Press, Kha[ragarh Road, Rajnandgoan,
Chhattisgarh with a request to publish it (Notification No. 14920/ Checker/lll-10-
8/2000 (IX), Dated 01/08/2025 issued by the High Court of Chhattisgarh, Bilaspur, in the
forthcoming issue of Chhattisgarh Gazette.

Section Officer/Incharge, Senior, Court Manager/ Accounts/ Pension/ Protocol/
Dispatch /Compliant/ Writ/ Civil/ Criminal/ Central Filing Section/Record Room (Adm.)/
Stationary/ Supreme Court Section/ Library/SCMS Cell, High Court of Chhattisgarh,
Bilaspur for information.

I/C NIC, High Court of Chhattisgarh, Bilaspur with a direction to upload this endorsement

in the official website to this High Court. .
E Qﬁ O ( . ? 'Z (’

(Maneesh Kumar Thakur)
,“_Fiegistrar General



GOVERNMENT OF CHHATTISGARH
LAW AND LEGISLATIVE AFFAIRS DEPARTMENT MANTRALAYA
MAHANADI BHAWAN, ATAL NAGAR, NAVA RAIPUR (C.G.) 492002

20 +8 Raipur, Da?ec] nglzgészs
No° T

2334 /XXI-B/C.G./2025,- In exercise of the powers conferred by sub-
section (1) of Section 9 of the Bharatiya Nagarik Suraksha Sanhita, 2023 (No.46
of 2023) and in supersession of all previous Notifications, the State Government,
in consultation with the High Court of Chhattisgarh, hereby, establishes, with
effect from 11-08-2025, one additional court of Civil Judge (Senior Division)
at Kharsiya, District Raigarh, in addition to the Courts already existing in the
State and reiterates the establishment of the following Courts of Judicial
Magistrate First Class and Judicial Magistrate Second Class in each District as
shown in column (2) at the places specified in column (3) and the number of
courts as mentioned against each in the table below, namely:-

NOTIFICATION

TABLE
S. Name of the Name of the Place Name of Courts
No. District Judicial Judicial
Magistrate Magistrate
| 1* Class 2" Class
L 2) 1 3 ) (5)
1 | Balrampur- | ()  Balrampur 2 -
Ramanujganj (iiy Ramanujganj i -
(iii) Wadrafnagar 1 -
(iv) Rajpur 1 -
2 | Bastar (Jagdalpur) | (1)  Jagdalpur 11 2
3 | Balodabazar- (i) Balodabazar 4 -
Bhatapara (ii) Bhatapara 1 -
(iii) Simga I -
: (iv) Kasdol 1 -
4 | Balod (i) Balod 5 -
(i)  Gunderdehi 1 -
(iii) Daundilohara 1 -
(iv) Dallirajhara 1 -
5 | Bemetara (i) Bemetara 5 -
(i) Saja 1 -
6 | Bilaspur (iy Bilaspur 15 3
(ii) Pendraroad 3 -
(iii) Bilha 1 -
(iv) Kota 2 -
(v) Marwahi 1 -
1 (vi) Takhatpur 2 -
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7 | Dakshin Bastar (i) Dantewada 3
(Dantewada) (i) Bijapur 2

(ili) Sukma 2

(iv) Bacheli 1

(v) Konta 1

8§ | Dhamtari (i)  Dhamtari 5
(ii) Kurud 2

(ili) Nagri 1

9 | Durg (iy Durg 23
(ii) Patan 1
(iii) Bhilai-3 3.

(iv) Dhamdha 1

10 | Janjgir-Champa (i) Janjgir 6
(i)  Sakti 3

(iii) Dabhra 2

(iv) Champa 2

(v) Pamgarh | I

(vi) Jaijaipur 1

(vii) Navagarh 1

(viii) Malkharoda 1

(ix) Akaltara 1

11 | Jashpur (i)  Jashpur 3
(ii)  Patthalgaon 1

(iii) Kunkuri 2

(iv) Bagicha ]

12 | Kabeer Dham (i) Kawardha 6
(Kawardha) (i) Pandariya 1

13 | Kondagaon (i) Kondagaon 2
(ii)  Narayanpur 2

(ili)  Keshkal 1

14 | Korba (i) Korba 6
(i) Katghora 4

(iii) Pali 1

(iv) Kartala 1

15 | Koria (i)  Baikunthpur 4
(Baikunthpur) (i) Manendragarh 3

(iii)  Chirmiri 1

(iv) - Janakpur 1

16 | Mahasamund () Mahasamund 7
(if)  Saraipali 1

(iii)  Pithoura ]

(iv) Basna ;

‘ (v)  Bagbahara |
17 | Mungeli (i) Mungeli 4
(ii) Lormi 1

18 | Raigarh (i)  Raigarh 8
(i) Dharamjaigarh 1

(iii) Gharghora 2

(iv) Sarangarh 3

(v) Kharsiya 3

(vi) Bilaigarh 1

..




(vii) Bhatgaon 1 -
19 | Raipur (i) Raipur 30 4
(i)  Gartaband 3 -
(ili)  Rajim 1 -
(iv) Tilda 1 -
(v)  Devbhog 1 -
, (vi) Arang 1 -
20 | Rajnandgaon (i) Rajnandgaon 5 2
(i)  Ambagarh 2 -
Chouki

(iii) Dongargarh 2 -
(iv) Khairagarh 3 -
(v)  Chhuikhadan 1 -
21 | Sarguja (i)  Ambikapur 8 3
(Ambikapur) (ii))  Sitapur 2 -
22 | Surajpur (i) Surajpur 8 -
(ii) Pratappur 1 -
23 | Uttar Bastar (iy Kanker 4 1
(Kanker) {(il)  Bhanupratappur ] -

(iii) Pakhanjur l !

PG /2334 /21—9 /B, /2026 RAIG ARTRS Y& wigdrn, 2023 (A6
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Ry, Rren aare § wenfia oY 81 SR ued A5G § @@ 9 i
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By order and in the name of the
Governor of Chhattisgarh,

s
(Rajnish Shrivastava)
Principal Secretary

Government of Chhattisgarh
Law & Legislative Affairs Department




31 JUL 2o

Endt. No.ga%/2334IXXI-B/C.G./2925 Raipur, dated  .07.2025

N—t""TRegistrar General, High Court of Chhattisgarh, Bilaspur with reference to
memo No.12709/Checker/II1-10-8/2000 (Pt.IX) Bilaspur, Dated 10 July,
2025 and memo No.14718/Checker/III-10-8/2000 (Pt.IX) Bilaspur, Dated
30 July, 2025 for information and necessary action
2. Private Secretary to Hon’ble Law Minister, for perusal,
. Private Secretary to Principal Secretary, Law, Govt. of Chhattisgarh,
Mantralaya, Raipur for perusal,

4. Deputy Director, Government Regional Prmtmg Press, in front of Indravati
Bhawan, Atal Nagar, Nava Raipur, for publication in E-Gazette (Extra
Ordinary)

5. Web-administrator, Law and Legislative Affairs Department, Mahanadi
Bhawan for uploading in the Official Website of the Department,

For information and necessary action.
Whers

(Dinesh Chandra Sahu)
Under Secretary
Government of Chhattisgarh
"% Law & Legislative Affairs Department

(V'S



GOVERNMENT OF CHHATTISGARH

LAW AND LEGISLATIVE AFFAIRS DEPARTMENT, MANTRALAYA

“‘”—-_‘——-q_-w"‘““__l—‘—'_—-—__v——am

MAHANADI BHAWAN, ATAL NAGAR, NAVA RAIPUR (C.G.) 492002

No.3 © 86

NOTIFICATION

31 JuL 2028

Raipur, Dated /07 /2025

2334/XX1-B/2025,-In exercise of the powers conferred 'by clause (b) of

Section 5 of the Chhattisgarh Civil Courts Act, 1958 (No. 19 of 1958), and in
supersession of all previous Notifications, the State Government, hereby establishes,
with effect from 11/08/2025, one additional court of Civil Judge (Senior
Division) at Kharsiya, District Raigarh, in addition to the Courts already existing
in the State and reiterates the establishment of the Courts of District Judges, Civil
Judge (Senior Division) and Civil Judge (Junior Division) in the following 23
(Twenty Three) Civil Districts of the State as specified against each Civil District in
the schedule below, namely:-

SCHEDULE
S. NAME OF CIVIL DISTRICT NUMBER OF COURTS
No. District Civil Judges | Civil Judges
Judges (Senior (Junior
o Division) Division)
_1. | Balrampur-Ramanujganj 2 2 3
2. | Bastar (Jagdalpur) 3 3 | 8
3. | Balodabazar- Bhatapara 6 4 3
4. | Balod 2 4 4
5. | Bemetara 2 3 3
6. | Bilaspur 15 9 15
7. | DakshinBastar (Dantewada) 5 4 5
8. | Dhamtari 1 3 5
9. | Durg 16 7 21
10. | Janjgir-Champa 7 6 12
11. | Jashpur 4 3 4
12. | Kabirdham (Kawardha) 1 4 3
13. | Kondagaon 2 3 2
14. | Korba 6 5 7
15. | Koria (Baikunthpur) 4 5 4
16. | Mahasamund 5 4 7
17. | Mungeli 2 3 2
18. | Raigarh 11 6 13
19. | Raipur 19 10 27
20. | Rajnandgaon 5 7 6




21. | Sarguja (Ambikapur) 7 3 7
22. | Surajpur 6 5 4
23 | Uttar Bastar (Kanker) 4 4 2

HHIH /2334 /21-8 /B, /2025 BRNFIG WIER IRITAT A9, 1958
(HI® 19 W 1958) @B YRT—5 (@) &1 e vk B WA § o gy, vd o
aﬁaﬁ?ﬁmﬁaﬁm&aﬁwﬁ@,wwﬁw@ﬁ% A0 @1 TH 3R
e, TR, fSar e A el evar 2 ve ey ey 8 Ll
R el @ e 8| T WER, TaeEN, & ol 23
(zw) Rifde et % o orReh § AR sar R 11.08.2005 & Ryer
W,WW(WW)@WW(WM}$
ATy I BT 8, i —

ERGE
S. | NAME OF CIVIL DISTRICT NUMBER OF COURTS
No. ' e =y | 2raER Y | erasR
(e f&dem) | (Sfer fedie)

l. | SRR 2 2 3
2. | TRR (SAEEQR) 3 3 8
3. | SAICTETSIR—9TSTaRT 6 4 3
4. | qTetl® 2 4 4
5. | 99Ew 2 3 3
6. | RamgR 15 9 15
7. | gfemEwR (Soaren) 5 4 5
8. | et - 1 3 5
9. g 16 7 21
10. | STioRIR—=mar 7 6 12
11. | wrergr 4 3 4
12, | FdRem (Ba) 1 4 3
13. | PIverTE 2 3 2
14, | Brar 6 5 7
15. | ®IRar [@gueyR) 4 5 4
16. | wETeg 5 4 7
17. | g 2 3 2
18. | ¥RrTE 11 6 13
19. | <R 19 10 27
20. | e 7 6
21, |\ (faeTy) 7 3 !




22. | GO | 6 5 4
23 | 9aR SRR (PlaR) 4 4 2
By order and in the name of the
Governor of Chhattisgarh,
sol.
(RajnishShrivastava)
Principal Secretary
Government of Chhattisgarh
Law & Legislative Affairs Department
)—.' * i
Endt, No 2P0 72334/XX1-B/2025 " Raipur, dated9 1.08o24UL8

\/ﬁlegistrar General, High Court of Chhattisgarh, Bilaspur with reference to

5.

For information and necessary action.

memo No. 12709/Checker/III-10-8/2000(Pt.IX) Bilaspur, Dated 10 July,
2025 and memo No. 14718/Checker/I11-10-8/2000(Pt.IX) Bilaspur, Dated 30
July, 2025for information and necessary action.

Private Secretary to Hon’ble Law Minister, for perusal,

. Private Secretary to Principal Secretary, Law, Govt. of Chhattisgarh,

Mantralaya, Raipur for perusal,

Deputy Director, Government Regional Printing Press, in front of

IndravatiBhawan, Atal Nagar, Nava Raipur, for publication in E-Gazette
(Extra Ordinary)

Web-administrator, Law and Legislative Affairs Department, Mahanadi
Bhawan for uploading in the Official Website of the Department,

| 4
aﬂ,? W
(Dinesh Chanar ahu)

Under Secretary
Government of Chhattisgarh
§.. Law & Legislative Affairs Department



... 14920............... / TER

T —10—8 /2000 (IX)

Boilae (fEad e AT, 1958 (HHIE 19 W9 1958), P ORT 12 @1 SWERT (1) §RNT Uea
Ul Bl wET ¥ A g WA s ey A SN B T @ B IR sHie-
2514 /T /AF—10—-8 /2000 (IX) f&Ald 05022025 & afufied &vad gQ S=a AR BRGTE (OE §N
fader 31 2 & oaivre 4 e fofae far & o, f ok fuml o fawmr, R 9 aifRgeen s
3080 /2334 /219, /2025, &I 31 SR, 2025 NI WUd e <manity, R <grawher, aRs 0 den
fafdel wrarfer s St & <ew fiTie 11082028 @ 9 ) ¥ Wl # ye fufda e & W

SIERS ERll

femayR, favie 01 3FG, 2025

fafifee e w 37—
R34l |
B T | & Y T g
(1) @) @) @) () @) - () (@)
1 | g 1. SIS 2 1, grells | 3 1. 9IAIg 2
2. TEvaE! 1 2. ECARTSTERT 1
' 3. SIVSIFIBRI 1
2 | SoeilcEeIR | 19dieEeR 5 1 FATEENIR 2 1. SATGTETOTR 2
~qEYRT | 2. HIETIRY 1 2. HICURT 1 2. Ry 1
3. B 1
3 | SORMYR — | 1. XEHSIS 2 1. XTI *7 1. TERMYR 1
AT 2. AIEHIIR 1
‘ 3. THR 1
4 | gwR 1. STTGAIYR 3 1. SRTEEYR 3 1. TGN 8
(SITEaYR)
LG 1. JACRT 2 1. SHANT 3 1. SHART 2
' : 2. ST 1
6 | farg 1. T egR 13 1. faera® 5 1. [STRIgR 10
2. TSRS 2 2. UIgRIS 2 2. TgRIS 1
3. faemr 1 3. BT 2
4. TR 1 4. "SI 1
5, TRGTYR 1
7 | ST g | 1. SOaTeT 5 1. SoETST 1 1. oISt 2
CLEISY 2. gHHT 2 2. ISy 1
3. SR 1 3. ol 1
4. HiEr 1
8 | gHaNr 1. EFTNT 1 1. GHTRY 2 1. IHTNT 3
2. GG 1 2. T 1
3. TR 1
g [gd 1. g7 15 1. g% 5 1. g1 18
2. Ured 1 2. Ured 1 2. faed—3 2
3. Fes—3 1 3. SIFEN 1
10 | SoriiR— 1. SRR 5 1. SToTR 2 1. STORIR 4
Ik 2. el 2 2, el 2 2. &I 1
3. =dr 1 3, W 2
4, BRI 1 4 YIS 1
5. SIOIQR 1
6. FATTG 1
7. ATERERIET 1
8. =T 1
11 | SR 1. SIRIYY 1 1, WIRIR 2 1. STRIYR 1
2. GBI 2 2, BRI 1 2. RIS 1
3. UIeq 1 3. =T 1
4. A 1
12 | BdREE - | 1. Bawl 1 1. B 4 1. I 2
| (PaE) 2. gsfar 1
13 | BIUSEIG | 1. BIVSITE 1 1. BIVSHTIT 2 1. FRRIOTYR 1
2. ARG 1 2. TRTITR 1 2. WIHTA 1
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14 | PRaT 1. BRAT 3 1. BIRET 3 1. PRI 3
I 2. HSHRT 3 2. BCHRT 2 2. BCHN] 2
3. greil 1
4. FHREAT 1
15 | BINAT 1. SHISYR 1 1. dHISPR 2 1. SHVSR 2
@groqR) | 2. WS 2 2. RS 2 2. HIwE 1
3. FeRfY 1 3. R 1 3. SFBYR 1
16 | 7ETIYS 1. AETAYS 3 1. FETHS 3 1. FETEHG 4
2. WRISUTAT 2 2. RIg9Tel 1 2. foefRr 1
3, AT 1
4. qITSTERT 1
17 | Jarel 1. TS 2 1. qAen 3 1. §relr 1
2. ARH 1
18 | TS 1. TS 9 1. AATE 2 1. NG 6
2. 9RTG 1 2. BRI 1 2, TRATTG 1
3. EREST 1 3. GRS 2 3. TRRAr 2
4. ERRgET 1 4. f3omdre 1
5. HEIMd 1
8. ENENST 1
7. GRIG 1
19 | TR 1, AR 18 1. RAR 8 1. YR 22
2. IRIEE 1 2. TIRITEY 2 2. IRYEY 1
3. fo™ 1
4. faear 1
5. SgHRT 1
6. SR 1
20 | NGRS |1, oG 3 1. ISHEIE 2 IS RICUIE] 3
2. WNITG 1 2. FEFG—ATP] 2 2. SNINTG 1
3. SNTTG 1 3. SHNTE 1 3. CNITE 1
4. TR 2 4. BEHR 1
21 | YOI 1. FROIYR 5 1. GIoTQR 4 1. IROIPR 4
2. YA 1 2, YATIUR 1
22 | GRS 1. JFTBIYR 7 1. 3ITEIBIYR 3 1. SIFgeIYR 5
(@rfoIgR) 2. IR 2
23 | IR dWR | 1. BBV 1 1. BB 3 1. PIHR 1
(wTaR) 2, WFYATIYR 2 2. SRUAIIYR 1 2. USR 1
3. TEIR 1
AT 185 107 167

Are— xRS ¥ e <manfe aRs ot & *2 e — (IWEeRie-1 4+ goRmge—1)
Bilaspur, Dated 01*' August, 2025

No.__ 14920

/Checker
H1-10-8/2000(1X)

In exercise of the powers conferred by Sub-section (1) of Section 12 of the Chhattisgarh Civil Courts
Act, 1958 (Act No. 19 of 1958) and in supersession of its previous Netification No. 2514/Checker/I1-10-8/2000 (IX),
dated 05-02-2025, the High Court hereby directs that the Courts of District Judges, Civil Judges, Senior Division and
Civil Judges Junior Division as established by the Law Department Notification No. 3080/2334/21-B/2025, dated
31-07-2025 for each Civil District in Chhattisgarh shall sit with effect from the date 11.08.2025 at the places specified
against them in the table below:-

TJABLE
Sl Name of Civil Court of District Judges Court of Civil Judges Court of Civil Judges
No. District : Senior Division Junior Division
Place of Sitting No. of Place of Sitting No. of Place of Sitting No. of
Couris Courts Courts
) 2) (3) (4) (3) (6) {7) (8)
1 Balod 1. Balod 2 1. Balod 3 1. Balod 2
2. Gunderdehi 1 2. Dallirajhara 1
' 3. Daundilohara 1
2 Balodabazar- 1. Balodabazar 5 1. Balodabazar 2 | 1. Balodabazar 2
Bhatapara 2. Bhatapara 1 2. Bhatapara 1 2. Simga 1
3. Kasdol 1
3. Balrampur- 1. Ramanujgan; 2 1. Ramanujgan;j *2 1. Balrampur 1
Ramanujganj 2. Wadrafnagar 1
: 3. Rajpur 1
4 Bastar 1. Jagdalpur 3 1. Jagdalpur 3 1. Jagdalpur 8
(Jagdaipur)
5 Bemetara 1. Bemetara 2 1. Bemetara 3 1. Bemetara 2
L 2. Saja 1
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-.'3___

5] Bilaspur 1. Bilaspur 13 1. Bilaspur 5 1. Bilaspur 10
» 2. Pendrarcad 2 2. Pendraroad 2 2. Pendraroad 1
3. Bilha 1 3. Kota 2
4, Takhatpur 1 4. Marwahi 1
_ 5. Takhatpur 1
7 Dakshin  Bastar | 1. Dantewada 5 1. Dantewada 1 1. Dantewada 2
{Dantewada) 2. Sukma 2 2. Bijapur 1
3. Bijapur 1 3. Bacheli 1
4. Konta 1
8 Dharmntari 1. Dhamtari 1 1. Dhamtari 2 1. Dhamtari 3
-1 2. Kurud 1 2. Nagri 1
: 3. Kurud 1
9 Durg 1. Durg 15 1. Durg 5 1. Durg 18
2. Patan 1 2. Patan 1 2. Bhilai-3 2
3. Bhilai-3 1 3. Dhamdha 1
10 | Janjgir-Champa 1. Janjgir 5 1. Janjgir 2 1. Janijgir 4
2. Sakti 2 2. Sakti 2 2. Sakti 1
3. Champa 1 3. Dabhra 2
4. Akaltara 1 4, Pamgarh 1
5. Jaijaipur 1
6. Navagarh 1
7. Malkharoda 1
8, Champa 1
11 Jashpur 1. Jashpur 1 1. Jashpur 2 1. Jashpur 1
2, Kunkuri 2 2. Kunkuri 1 2. Patthalgaon 1
3. Patthalgaon 1 3. Bagicha 1
4, Kunkuri 1
12 [Kabirdham 1. Kawardha 1 1. Kawardha 4 1. Kawardha 2
(Kawardha) 2. Pandariya 1
13 | Kondagaon 1. Kondagaon 1 1. Kondagaon 2 1. Narayanpur 1
2. Narayanpur 1 2. Narayanpur 1 2. Keshkal 1
14 | Korba 1. Korba 3 1. Korba 3 1. Korba 3
2. Katghora 3 2. Katghora 2 2. Katghora 2
3. Pali 1
4. Kartala 1
15 | Koria (Baikunthpur) | 1. Baikunthpur 1 1. Baikunthpur 2 1. Baikunthpur 2
2. Manendragarh 2 2. Manendragarh 2 2. Manendragarh 1
3. Chirmiri 1 3. Chirmiri 1 3. Janakpur 1
16 |Mahasamund 1. Mahasamund 3 1. Mahasamund 3 1. Mahasamund 4
2. Saraijpali 2 2. Saraipali 1 2. Pithoura 1
3. Basna 1
.| 4. Bagbahara 1
17 | Mungeli 1. Mungeli 2 1. Mungeli 3 1. Mungeli 1
2. Lormi 1
18 | Raigarh 1. Raigarh 9 1. Raigarh 2 1. Raigarh 6
2. Sarangarh 1 2. Gharghora 1 2. Dharamjaigarh 1
3. Gharghora 1 3. Sarangarh 2 3. Kharsiya 2
4. Kharsiya 1 4. Bilaigarh 1
5. Bhatgaon 1
6. Gharghora 1
7. Sarangarh 1
19 | Raipur 1. Raipur 18 1. Raipur 8 1. Raipur 22
2. Gariaband 1 2. Gariaband 2 2. Gariaband 1
3. Rajim 1
4. Tilda 1
5. Devbhog 1
1 6. Arang 1
20 | Rajnandgaon 1. Rajnandgaon 3 1. Rajnandgaon 2 1. Rajnandgaon 3
2. Khairagarh 1 2. Ambagarh-choukii - 2 2. Dengargarh 1
3. Dongargarh 1 3. Dongargarh 1 3. Khairagarh 1
4. Khairagarh 2 4. Chhuikhadan 1
21 Surajpur 1. Surajpur 5 1. Surajpur 4 1. Surajpur 4
2. Pratappur 1 2. Pratappur 1
22 - | Sarguja 1. Ambikapur 7 1. Ambikapur 3 1. Ambikapur 5
(Ambikapur) : ‘ 2. Sitapur 2
23 | Uttar Bastar | 1. Kanker 1 1. Kanker 3 1. Kanker 1
(Kanker) 2. Bhanupratappur 2 2. Bhanupratappur 1 2. Pakhanijur 1
3. Pakhanjur 1
TOTAL | 135 107 167

Note:- *2 Courts of Civil Judge , Senior Division — (Ramanujganj-1 + Balrampur-1) .

BY ORDER OF THE HIGH COURT

QR T
(Maneesh Kumar Thakur)
sRegistrar General



